
CHANGE OF NAME 
 

 I, Parkash Rawat s/o Sh. Mohan Ram, r/o Rohit Villa 2012/2, Village Mohari, Tehsil & 
District Shimla (H.P.) Pin-171219 declare that I  have changed my name from Parkash Rawat (Old 
Name) to Prakash Ram (New Name). All concerned please may note. 
 

PARKASH  RAWAT 
 s/o Sh. Mohan Ram, 

 r/o Rohit Villa 2012/2,  
Village Mohari, Tehsil & District Shimla (H.P.). 

 ____________ 
 
 

CHANGE OF NAME 
 

 I, Kapil Dev (45) s/o Sh. Laiq Ram, r/o Village Battar (92), P.O. Kathasu, Tehsil Jubbal, 
District Shimla (H.P.) do hereby state that in Aadhar Card my name is inadvertently written as 
Kapil Steta instead of my actual name Kapil Dev which needs to be corrected. 
 

KAPIL DEV  
s/o Sh. Laiq Ram,  

r/o Village Battar (92), P.O. Kathasu, 
 Tehsil Jubbal, District Shimla (H.P.). 

  ____________ 
  

CHANGE OF NAME 
 

 I, Jaya Singh w/o Sh. Jahan Singh, r/o Daghara, P.O. Madana, Tehsil Sainj, District Kullu 
(H.P.) I have changed my name from Chuda Devi to Jaya Singh for all future purposes. Concerned 
note it. 

 
JAYA SINGH  

w/o Sh. Jahan Singh, 
 r/o Daghara, P.O. Madana,  

Tehsil Sainj, District Kullu (H.P.). 
  ____________ 

 
 

 CHANGE OF NAME 
 

 I, Anjana Jaswal w/o Sh. Ajeet Pal Singh Jaswal, r/o Jaswal Niwas, Parimahal Enclave, 
Kasumpti, Shimla (H.P.) declare that I have changed my name from Anjana Thakur (Previous 
Name) to Anjana Jaswal (New Name). All concerned please may note. 

 
ANJANA JASWAL  

w/o Sh. Ajeet Pal Singh Jaswal,  
r/o Jaswal Niwas, 

 Parimahal Enclave, Kasumpti, Shimla (H.P.). 
   ____________ 

 



CHANGE OF NAME 
 

 I, Tek Chand s/o Sh. Chuni Lal, r/o Village Jood Judlu, P.O. Chanawag, Tehsil Sunni, 
District Shimla (H.P.) declare that I have changed my minor son's name from Getender to Jitender. 
All concerned please note. 

 
TEK CHAND 

 s/o Sh. Chuni Lal,  
r/o Village Jood Judlu, P.O. Chanawag,  

Tehsil Sunni, District Shimla (H.P.). 
 

    ____________ 
 
 

CHANGE OF NAME 
 

 I, Tripta age 56 year w/o Sh. Naresh Chand, r/o Village Banan, P.O. Piplughat, Tehsil Arki, 
District Solan (H.P.) that I have no objection, if my name is corrected as Tripta in Aadhar & Voter 
Card in place of Krishna. 

 
TRIPTA  

 w/o Sh. Nasresh Chand, 
 r/o Village Banan, P.O. Piplughat, 
 Tehsil Arki, District Solan (H.P.). 

     ____________ 
 

 
CHANGE OF NAME 

 
 I, Anis Mohammed  s/o Talab Deen aged about 34 years, r/o Village Manu- Bhaviya, P.O. 
Gianh, Tehsil Nerwa, District Shimla (H.P.) do hereby solemnly affirm and undertake to declare 
that I have changed my name from Mohd Sadeek (Old Name) to New Name Anis Mohammed. All 
concerned may note. 

 
ANIS MOHAMMED   

s/o Talab Deen,  
r/o Village Manu- Bhaviya, P.O. Gianh, 

 Tehsil Nerwa, District Shimla (H.P.). 
 
 

     ____________ 
 

 
 
 
 
 
 
 
 
 



CHANGE OF NAME 
 

 I, Veena w/o Sh. Balbir Singh, r/o Village Seribehar, Gram Panchayat & P.O. Shamshi, 
Tehsil Bhunter, District Kullu (H.P.) have changed my name from Beena Verma to Veena. In this 
regard I have completed all legal proceedings by filing Civil Suit No. 451/2024 (CNR No. 
HPKU03-001424-2024), Instituted on 13-09-2024 and decided on 18-03-2025 in the Court of Civil 
Judge, Kullu, District Kullu (H.P.). All concerned please may note. 
 

VEENA  
w/o Sh. Balbir Singh, 

 r/o Village Seribehar,  
Gram Panchayat & P.O. Shamshi,  

Tehsil Bhunter, District Kullu (H.P.). 
      ____________ 


